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22nd May, 2026 

It is for information of all the Advocates/Litigants that the Hon'ble President is 

pleased to pre-pone all the matters listed on 28.05.2026 to 27.05.2026 in view of the 

Office Memorandum No.F.No.12/3/2023-JCA dated 22.05.2026, whereby the 

Government of India has decided to shift the holiday on account of ld-ul-Zuha 

(Bakrid) to 28.05.2026 in place of 27.05.2026, for all Central Government Offices in 

Delhi/New Delhi. 

Accordingly, all the matters listed before the Hon'ble Benches of the National 

Commission, on 28.05.2026 are hereby preponed to 27.05.2026. 

Copy to: 

1-~ 
(Dr. Pavan~,,~ngh) 

Registrar 

1. Sr. PPS to the Hon'ble President, National Commission, for kind information 

of the Hon'ble President. 
2. PPS/PSs to the Hon'ble Members for kind information of the Hon'ble 

Members. 
3. PS to Ld. Registrar. 
4. PA to Ld. Joint Registrar. 
5. PA to Ld. Deputy Registrar. 
6. All Section lncharges. 
7. The S.O. (IT) with a request to upload the notice on the website of the 

NCDRC. 
8. Notice Board. 
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